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Suggestion made by educare foundation
4461. SHRI SOM PAL: Will the

Ministey of HUMAN RESQURCE DE-

VELOPMENT be pleased to state;

(2) whether Government’s attention has
been drawn to a n2ws analysis by a
noted writer in the Hradu (Delhi) of
4793 on the wide spread incidemce of
Dyslexia in school poing children;

(b) if so, what is Government’s view in
this matter;

(c) whether Governmem are aware of
the suggestions made by the EDUCARE
Foundation in thig regard particularly
exempting children from studying more
than onc language and allowing them
extra time in exams;

(d) whether Government also know
the measures taken by Karnataka Govern-
ment in this regard;

(e) if so, what in the perception of the
Central Government in thesez ‘remedies;
and

{f) whether Government would like to
Sel up an experts panel to evaluate  lhe
incidence and suggest cares?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDU-
CATION AND DEPTIT. OF CUL.
TURE) (KUMARI SELJA): (a) Ves,
Sir.

(b) Dyslexia is one of the conditions
which constitute specific learning disabi-
lity, including reading difficulty, in child-
ren. Dealing with learaing difficulties, in-
ciuding reading difficulties, ig already a
part of general teacher training program-
mes, The Centrally Sponsored Scheme of
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Integrated Education for the Disabled
Children (IEDC) also covers children
with fearning disabilities.

(c) Yes, Sir.

(d) and (e} The Central Government is
not aware of the measures taken by the
Karnataka Government.

() There is no proposal for setting up
of an experty papel,

Poor promolion quota for K.V, teachers

4462. SHRI NARAIN PRASAD
GUPTA:

SHRI J. 5. RAIU:
SHRI DIGVIIAY SINGH:

Wil the Minister of HUMAN RE-,
SOURCE DEVELOPMENT be pleased
Lo state:

(2) whether it is a fact that the tea-
chers of Kendriya Vidyalayas are having
promotion quota which is poorer than
that of teachers of Union Territories; and-

(b) if s, the details thereof and rene-
tion of Government thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESQURCE
DEVELOPMENT (DEPTT. OF EDUCA-
TION AND DEPIT. OF CULTURE)
(KUMARI SELTA): (a) and (b) Kendriya
Vidyalaya Sangathan has intimated that
the ratio of Direct Recruitment quota and
Departmental Promotion gquota in  the
Recruitment Ruleg for teachers of Ken-
driya Vidyalaya Sangathan has been fixed
on the basis of requirement of teachers
in different subjects in the schools spread
all over India. The Recruitment Rules
of Kendriya Vdyalaya Sangathan, there-
fore, cannot be compared with those of
the Union Territories.

Enrohnent target in primary schools in
Delhi

4463. SHRI KRISHAN KUMAR
BIRLA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleas-
ed to state:

(a8) whay is the annual target, if any,
for the enrolment at the primary school



